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item NO.26
M.A, N0.853/2003 IN
M.A., NO.BBE4/2003
0.A. NG,2938/2002
1G6.3.2003
Present : Shri Deepak Verma, learned counsel for
applicant
shri R.P. Aggarwal, learnad counsel for
respondents
MA 854/2003
condonation of delay 1in filing the misc.
application for extension of time for implementation
of order dated 13.11.2002 is allowed.
MA 3/2003
The sole prayer made is extension of time to
comply with the orders passad by this Tribunal.

Keeping 1in view.the totality of the facts, time 1is

extended upto 30.6.2003.

MA 853/2003 is disposed of.
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